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would have to repay the balance over a period 
of )'Cars together with interest whicb would 
,enerally be around 9% Per annum. On the 
realisation, by the Corperation, of the cost 
of the equipment through hire charges ttc 
cultivator would have the oplion of acquiT-
iDI the equipment on payment of a nominal 
amount. He would be required 10 main-
tain, during the period of the hire, the equip-
ment in perfect working order. 

(c) The scheme will benefil fanners wilh 
modest incomes considerably. They are 
at present not in a posilion to acquire agri-
cultural machinery and equipment because 
they are unable 10 pay Ihe cost at a time. 
With the system of deferred pa)m<nts ccn-
templated, they can acquire such equipmenl 
out of their earnings and would be in a posi-
tion to take to intensive farming. 

SHORT NOTICE QUESTION 

PRINTING OF POSTAL FORMS IN 
REGIONAL LANGUAGES 

SNQ 4. SHRI NARENDRA SINGH 
MAHIDA : Will the Minisler of COM-
MUNICATIONS be pleased 10 slate: 

(a) whether owing 10 Ihe public demand, 
there is any proposal 10 prim immediately 
money order, registration and other fOl'ms in 
the relional languages; and 

(b) ifso, when this will be impllmented ? 

THE MINISTER FOR PARLIAMENT-
ARY AFFAIRS AND COMMUNICA-
TIONS (DR. RAM SUBHAG SINGH) : 
<a) It has b:en decided to prinl P & T forms 
used by the public trilingually in English, 
Hindi and the regional language in Non-
Hindi speaking areas; and in English and 
Hindi in Hindi-speaking arlas. 

(b) This policy will be impl(mentcd as 
soon as the necessary arrangemenls can be 
completed. 

lZ·:UIl'8. 
CALLING ATTENTION TO MATTER 
OF URGENT PUBLlC IMPORTANCE 

REPORTED KIDNAPPII<G (F POLlC'E CONS-
TABLE aY CHINESE EMBASsY RtD GUARDS 

MR'-SPEAKER: I have 10 infonn the 
House that I have received thirty Callinl -

p~- by Chi"." Em- 2216 
buIy ~d GIItII'ds ~.A.) 

Attention Notiec.s about this reponed kid-
napping of an Indian Police Constable by 
the Red Guards of the Chinese Embassy 
in New Delhi. As the matter raised is a 
serious one, I have admitted the notiCe for 
today though I have received it only this 
momingandI have admitted it immediately. 
Now, I would request Shri Surendranath 
Dwivedy, who has secured first place in the 
ballot, to call the attention of the Miniltcr 
of Home Affairs on that. 

SHRI SURENDRANATH DWIVEDY 
(Kendrapara) : Sir, I call the attention of 
the Minisler of Home Affairs to the follow-
i ng matter of urgent public importance and 
I request thai he may make a statemenl 
Ihereon :-

"The reported kidnapping of an Indian 
Police Conslable by the Red Guards 
of the Chinese Embassy in New 
Delhi". 

THE MINISTER OF STATE IN TIlE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDY A CHARAN SHUKLA: Sir, J 
have some facls with me. But I would 
request you to give me some time so Ihat I 
can colleci more facts and make a 
slatement. 

SOME HON. MEMBERS : No, no. 
(lnterruptiol/s). 

MR. SPEAKER: Order, order. Will you 
kindly sit down? I am not poslPoning il 
to some other day. I am taking it up al. 
say,S·30P.M. today. (lnterrupliol/s) With-
in a few hours of receiving it, I have admil-
ted it as a special case. I haVe recoiv,d it 
only this morning and I have admitted it 
loday itself. 
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SHRI M. L. SONDHI (New DelhO : 
Suppose they retaliate? Suppose the cor-
respondent. of the HirldMstQn Tilnel is 
liquidated by the Chinese? <Interruptions) 




